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Puads 'or up.nslon of rur~1 electrl-
fteatlon In bUl regions of U.P. 

-ISO. SHRI HARISH RAWAT 
Will tbe Minister of, ENERGY be pleased 
to state: 

(a) whether different criteria are 
adopted by the 'Rural Electrification 
Corporation for allocation of funds for 
per km. expansion of electricity line for 
rural electrification in the pJains and hill 
regions of the country; 

(b) if so, the details thereof; 

(c) whether the U.P. State Electricity 
Board earmarks the same amounts for per 
km. expansion of electricity line for rural 
electrification in hill regions of the State, 
which have been recognised as a specific 
leographical unit even by the Planning 
Commission, as is spent by it on electri-
fication of viJ1ages in the plains; and 

(d) if so, the steps proposed by r 
Government to remove this anomaly? 

THE MINISTER OF ENERGY 
(SHRI VASANT SATHE): (a) The 
Rural Electrification Corporation has 
prescribed a uniform criterion for alloca-
tion of funds for per kilometer extension 
of electricity line for rural electrification 
In the plains and hill regions of the 
country, except in the case of Uttar 
Pradesh. 

(b) For Uttar Pradesh. the compara·' 
tive cost data adopted by REC for the 
year 1985·86 in respect of 11 KV Jines for 
expansion of electricity in tbe plains is in 
the raDgc of Rs, 18000-36000 per kilometer 
and in the bills in the range of Rs. 50000. 
74000 per kilometer, depending upon the 
size of conductor used etc. 

(c) No, .sir. 
(d) Does not arise. 

lacl.strlal development aDd modernisation 
01 i ...... trle. 

·852. SHRI BANW ARI LAL 
BAIR.WA: Will the Minister of INDUS· 
Ta Y be pleased to stat, : 

I, 

(a) the number of countries wherefrom 
cooperation is Hkely to b~ rortbcomiol for' 
the industrial development and moderni. 
sation of all the in~':lstries in the Cou8try; 
and 

(d) the names of the indu.stries propo-
sed to be modernised in Rajasthan and tb, 
estimated amount to be spent OD this 
programme? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT (SHRI M. ARUNA. 
CHALAM): (a) and (b) The initiative 
for the selection of the technology for 
modernisation and development is Jeft to 
the Indian entrepreneurs. They explore 
the alternative sources of technology, 
make a techno-economic analysis of the 
proposed foreign collaboration and seJect 
the foreign collaborator whose offer suits 
them best. Government has laid down 
the foreign collaboration guidelines which 
permit co"operation with various countries 
for technology up.gradation and industrial 
development. Every proposal for a (oreign 
col1aboration needs Government approval. 

[ Ellgli.rh] 

Petro·chemi ca I complex in Madhya 
Pradesh 

*858. SHRI PRATAP BHANU 
SHARMA: Wjll the Minister of INDUS-
TR Y be pleased to state : 

(a) whether it is a fact that Govern-
ment of Madhya Pradesh have submitted 
a proposaJ for setting up a Petro-chemic al 
complex based on natura) gas through HDJ 
pipeline in M adbya Pradesh; and 

(b) if so, the present position of this 
proposal? 

THE MI.NISTER OF INDUSTRY 
(SHRI NARAYAN DATT TIWARI) : 
(a) No, Sir. 

(b) Does not arise. 
Tenders for projects of neY'eli lIanite 

Corporation Ltd. ' 

$859. DR. V. VENKATESH: 
SHRY H.N. NANJE GOWDA: 

Will the Minister of ENERGY be 
pleased to ~tatc : 



-,'/I; ... ·.~ ..... *.~.· " 
~).~ ~~~~,~'" 

" yo' AI,Ar,al..:, J6ft,-:,~.;f1:J..~) 
.. '·.""'~'i"~·';f.f~. 

(.)·,,~be total Bamb.r ;Qf alo;~al ted.tS 
iDVi·ted, ~y tbe Neyve1t uantte· COJ.:,p~r~~~~." 
Lfmlt.d •.. ~eyvell, dudOl tho last. fC)~r ycars 
with lpocilQ requirements . for macblnery 
IDd . "uipmcntl in variQQ$.· projef;ts for 
olpaJ1.i~D etc~; . 

(b) the bids received from di1fereat 
oversea. ,ora.nisations either w.itb ,or with .. 
out IudiaD collaborators; 

(c) how many such ten4ers h.ve since., 
boeD finali~ed; and . 

(d) if so. the facts thereof and action' 
proposed to be taken to expedite the 
p,rocess or finalisation and completion of 
on-Ioing projects of Neyveli Lignite 
Corporation Limited? 

THB MINISTER OF ENERGY 
(SHRI V ASANT S~ THE): (a) 23 Global 
Tenders have been invited by Neyveli 
Lignite Corporation Limited. 

(b) 106 bids with 33 number of foreign 
collaborations with or without Indian 
collaborators have been received. 

(c) and (d) Of the above 23 tender 
cases, 16 have been finalised and most of 

S. No. Name of the Project 

1 2 

Projects already functionIng 

1. Dhuvaran Gas Turbine Project 

2. U ran Gas Turbine Project 

3., Lakw. (Phase I) 

4. Na~tUP 

,. Mobile ,Oa. Turbine 

froJt.ct •. ~p~,".~ t~ .. be .et up : 

6. Kawas· 

7. Auraly. 

. , 

tbe r .. _iainl casea 'are in an. adplced 
'stilt 'or .prQ.p •• ~~." ~'os~t mp~llO(luJ ... " 
beiDi dODO at. variou, JovfJ. t~l oQsur.~ that 
the on-loin. projeot. are completed OR 
tim'o. . 

Stlt • ., lIP of ... • .. Md , • ., ... project. 

.860~ ,SHRI MOHANBHAI 'PATEL: 
Will the Minister of, BNEJ,q Y bo plc,1Id 
to state: 

(a) th.e numher or aas.based, power 
projects functioning In . the CouDtry, their 
location and the .production ~apacity; 

(b) whether tbere is aoy proposal to 
establish mote gas-based power projfScts. 
in the country during the Seventh Pive, 
Year Plan; and 

(c) if so, the details thereof? 

THE MINISTER OF ENERGY 
(SHRI V ASANT SATHE): (a) to Cc) 
Details of the gas-based pow,er projects 
which a,re functioni.ng and which are pro .. 
posed to be set up during tb~ Seventh 
Plan are given below : 

Location 

3 

Gujarat 

Maharasbtra 

Assam 

Assat;n 

Assam 

Qujarat 

U,P. 

Capacity 
in MW 

4 

54 

672 

45 

ILS 
21 


